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OCR D E R

When the case is called for hearing, Mrs. Banerjee,

learned advocate apearing on behalf of the aﬁplicant submits that

. she has no insturction in the matter since her client is not

contacting her for a long time. So, she wants to retire:from the

case. In view of the aforesaid circumstances the application is

-

dismissed for non-prosecution.
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